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Standard Fire Special Peril Policy (Commercial) — Add ons

1) Smoke Damage Clause

(UIN: IRDAN134CP0010V01201819/A0048V01201920)

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, the insurance shall, subject to the Special Condition hereinafter
contained, extend to include destruction of or damage to the property insured (by fire or
otherwise) directly caused by —

SMOKE due to a sudden, unusual and faulty operation of any heating or cooking unit, only when
such unit is connected to a chimney by a smoke pipe or vent pipe, and while in or on the
described premises but not SMOKE from fire-places or industrial apparatus.

Provided always that all the conditions of the Policy (except in so far as they may be hereby
expressly varied) shall apply as if they had been incorporated herein and for the purposes hereof
any destruction or damage as aforesaid shall be deemed to be destruction or damage by fire.

Further warranted that this Insurance does not cover:-

e Destruction or damage directly or indirectly occasioned by or happening through or in
consequence of War, Invasion, Act of Foreign Enemy, Hostilities (whether war be declared
or not), Civil War, Rebellion, Revolution, Insurrection or Military or Usurped Power.

e Consequential loss or damage of any kind or description.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.
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